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CONSUMER GUILD Consumer Advocacy Group Member ( CAG)- TRAI.

Consultation Paper on Review of Interconnection Usage Charges:-

Issues for Consultation

Is there a need to revise the applicable date for Bill And Keep (BAK) regime i.e.
zero mobile termination charge from 01.01.2020? If yes, then what parameters
should be adopted to decide the alternate date? Give your suggestions with
justification.

No. There is no need to revise the applicable date for Bill And Keep ( BAK) i.e. zero
mobile termination charge from 01.01.2020 and its all benefits already listed out
by TRAI . We as a Consumer Advocacy Group is looking forward for complete roll
out.

Q2: Any other issue related with the domestic wireless termination charges.

No. Comments.



